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New Delhi, the 20th December, 2012

S.0. 2967(E).—In exercise of the powers conferred
by sub-sections (1) and (2) of Section 6 and Section 7 of
the National Green Tribunal Act, 2010 (19 of 2010), the
Central Government hereby appoints Shri Justice Swatanter
Kumar, Former Judge of the Supreme Court as the
Chairperson of the National Green Tribunal with effect from
the date of publication of this notification in the Official
Gazette for a period of five years$ or+ill he attains the age of
seventy years, whichever is earlier.

[F. No. 17(2)/2010-PL/NGT (PL)]
SURJIT SINGH, Jt. Secy.
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